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Unauthorised Subletting of Quarters 
and Garages 

4020. DR. LAL BAHADUR RAWAL: Will 
the Minister of URBAN DEVELOPMENT be 
pleased to state: 

Consumption of Fertilizers 

4021. o SHRIMATI DIPIKA H. 
TOPIWALA: 

PROF. PREM DHUMAL: 

(a) whether the Government are aware Will the Minister of AGRICULTURE be 
• that incidents of sub-letting of quarters and pleased to state: 
charges by allottees of Delhi Administration 
are on increase; (a) the per hectare consumption of 

fertilisers during the last three years, State-
(b) the number of complaints received in wise; 

this regard; 
(b) whether the Union Government 

(c) whether any survey has been provides assistance to educate farmers for 
conducted in this regard; the proper use of fertilisers; 

(d) if so, the outcome thereof; and (c) If so, the details thereof; and 

(e) the action taken ~gainst the (d) the amount of assistance provided 
defaulters? by the Union Government for this purpose 

during each of the last there years, State-
wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (~) and (b). 
Yes, Sir. But no separate statistics in respect 
of alloltees of Delhi Administration have 

• been maintained. 

(c) Surprise inspection of quarters to 
detect subletting are carried out periodically. 

(d) and (e). In case any unauthorised 
subletting of government residence is proved 
after following the due procedure. action to 
impose the penalties as provided in the 
Allotment of Government Residence 
(General Pool in Delhi) Rules. 1963 is taken 
against the allonees concerned. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN)~ (a) 
Statement indicating per hec. consumption 
of fertilisers forthe lastthree years is attached. 

(b) to (d). The Union Government does 
not provide any financial assistance to the 
State Goveinments speCifically for educating 
farmers on the proper use of fertilisers, 
however. the State Governments undertheir 
regular programmes including Training and 
Visit (TSV) system, transfer technology" 
including use of fertilisers for the benefit of 
farmers. . 




